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(Received the assent of the Governor General on the
29th September, 1939.)

An Act further to amend the Insurance Act, 1938
for a certain purpose.

WHEREAS it is expedient further to amend the
Insirance Act, 1938 for the purpose hereinafter
appearing ;

It is hereby enacted as follows :—

1. This Act may be called the Insurance (Second guert g,
Amendment) Act, 1939. .

2. In clauses (a) and (b) of sub-section (2) of section 3 Amendment of
of the Insurance Act, 1938, after the words and figure ;?‘igf“l%g; Aot
“ incorporated under the Indian Companies Act, 1913,” '
the words and figures *“ or under the Indian Companies
Act, 1882, or under the Indian Companies Act, 1866,
or under any Act repealed thereby,” shall be inserted.
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